$~36 (2021 Cause List)
* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ W.P.(C) 8901/2020 & CM APPLs. 28675-77/2020

KUBER PLANTERSLIMITED .. Petitioner
Through:  Mr. Asim Naeem, Advocate.

VErsus

s Respondent
Through: Ms. Pinki  Anand, Senior
Advocate with  Mr.  Ashish

Aggarwal, Advocate.

CORAM:

HON'BLE MR. JUSTICE PRATEEK JALAN
ORDER

% 16.11.2021

The proceedings in the matter have been conducted through hybrid
mode [physical and virtual hearing].
List on 18.01.2022.

PRATEEK JALAN,J
NOVEMBER 16, 2021
lvp’/

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 07/05/2026 at 20:51:33



